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l;lo rn Smti. layashrce Bora,

Jornt Rcgrstra r (Vigiiancc),
Gauhati Hrgh Court,
Guwahatr.

Shri Lohit Kumar Sarkia,
Prcsrding Officer,
lnd ustrial Tribunal,
Kamrup ( lrl ), Gurvahatr.

Casual leave.

Lettcr No. IL6124/362 dtd. t4.10.2D.4

No.HC.VIr-67/2Oz2l /o3(3 I A

J
Datcd Cuwahatr thc 22 October,2024

Yours faithf ully,

sd/-
T.R GI RAR VI ILA CE

To,

Sub:

Rcf:-

Sir,

Wrth reforcncc to the abovc, I am drrcctcd to rnform you that you havc beengrantcd four days casuar reave from 1g.10.2024 to 22.10.2024, arong with stataonleave permission from the morning of 16.10.2024 ti, the morning of 23.10.2024. ThcDistrict and scssions Judqe, Kamrup (r'4), and in hrs absencc, thc ncxt senior most Judicrar

:fl:::..*,.0," 
ar thc station wiil rcmain rn charqc of your Court and Officc dunnq your

Memorj{o.Hc.vlr-67 12022/163tI - to3e i /A, dated 2 ZL- lo-?-oL4

]r-lho Drstnct & Scss,ons Judge, Kamruo (v).
J. Ihc ProJCCt lvlanagcr, Gauhati Hrqh Courl, CLrwahati
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